GOVERNMENT
OF JAMMU A
ND
FINANCE DEPARTMENT

Civil Secretari
nat L3
- oammu/Srinagar

Notificatio
s n
ammu, the 31% of D:zcember, 2019,

s.0. 58 .-1In
exercise of the powers conferred under section 67 of

the Jammu and Kashmir Reorgan

waernor, l:Jnlon Territory of Jarngrnuiz?'ltzlu;a;c;irztglpgléathz tuEUtEnant
hlfs', financial powers for incurring Contingent E:EE dp delegate
Miscellaneous expenditure to the Administrative Depa?trze:;re Mand
Heads of Departments, Class-I Officers (Other Officers), Clas*.-':-II ﬂal:;

Class-111 Officers, to the extent as indic
/ ated | : :
Notification. n Annexure-I, to this

24 The financial powers delegated are subject to the condition that
all Codal Formalities shall be followed as per the provisions laid down in
General Financial Rules (GFRs) read with the Jammu and Kashmir
Reorganisation Act, 2019 and other instructions/orders/guidelines
issued by Government of Jammu and Kashmir.

3. The list of Major Heads of Departments, Class-1 Officers (Other
officers), Class-II and Class-11I Officers of the Union Territory of Jammu
and Kashmir, in whose favour powers have been delegated, forms

Annexure-1I, to this Notification.

By Order of the Lieutenant Governor.

sd/-
(Dr. A. K. Mehta), IAS,
Financial Commissioner,
Finance Department.

' Dated 31.12.2019
No. A/PS/DC/2019-1319

Copy to the:-
Advocate General J&K High Court Srinag

All Financial Commissioners: T
Principal Accountant General, J&K Srinagar/Jamm

' vernment.
All Principal gecretaries o Gove
Principal Secretary to Lieutenant Governor.

Chief Electoral officer, J&K
All Commr/ gecretaries t0 Gove

ar/Jammu.

:'-.I-'_.'J'\Ln-hl.d_h.ilh-“

rnment.



10,
11.
12.
134
14.
15.
16.
17.
18.
19.
20,

21.
22.
23,
24.

25,
26.
275
28,
29.
30.
31,
32.

33

34,
35.

Principal Resident Commissioner, 5 Prithvi R
a

Divisional Commissioner Kash J Road, New Delh
: ; )
Commissioner of Vigilance, J&Eiguammu,

Principal Secretary to Chief Justm;h‘;;garnammu

Registrar General, J&K High K High Court Srinagar/Jammu.
Director General ;t'iur:ta:nt:mnts'fI &Fr?:;tsﬁg nagar/Jammu, U

Director General Funds Organization 3
Director General Audit & Inspections
Director General Budget '
Director General Local Audit & Pensions
Director Information J&K, '
Director Anti Corruption Bureau,

All Head of Departments
PSU‘c/AUtorOMOUE Badics /Managing Directors/Chief Executive of State
Secretary J&K Public Service Commission.
All District Development Commissioners.
Secretary J&K Legislative Assembly,

Principal Accountancy Training school / Norther
: n .
Institute Srinagar / Jammu. Zonal Accountancy Training

Director Accounts & Treasuries Srinagar/Jammu,
All Director Finance/Financial Advisors & CAO's,
Joint Director Funds Organization Srinagar/Jammu.
All Treasury Officers,

General Manager, Government Press for publication in Government Gazette.
Pvt. Secretary to Advisor (S/F) to Lieutenant Governor.

Pvt. Secretary to Chief Secretary.

Pvt. Secretary to Financial Commissioner, Finance.

I/c Website, FD. (www.jandkfinance.nic.in).

I/c Website, GAD (www.jkgad.nic.in).

Government order file (W2scs). V

(S. L. Pandita),
Director General (Codes),
Finance Department.
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ial powers to A
egation of Hinancial powers to Administrative
g,;g_giﬁ“’-'“ {Other ofticers)/ Class ative D

-

llaneous expenditure,

=H_and Class i

M“_L_{E[gn-_ﬂ]!.”
Officers for lncurrlng contingent &

isce
. ;.E;T NATURE OF POWER

TO WHOM DELEGATED

EXTENT : —
Rules, Orders,|

:ﬂtestrictmns or scales]
:;suh}utt to which the
expenditure  shall be

unspecified items Administrative Upto Rs. 10.00 ?nturred. TE
| (Recy reing) Departments, lakhs per ar;num ?Ub}ect to rules faid
Major Heads of the Upto Rs. 500 Ialv:hsﬁjf'j'::“"i.tI1II DRI
departmer_igs r annum ’
Class | Officers Upta Rs. 30,000 %
(Other officers)

per annum in each !
case :

Class {t & Class 11 Officer

Upto Rs, 30,000 |
per annum in each g
case, : |

2 iUnspeaified items
é{ch-REtu rring)

Administrative
Departments.

Upto Rs. 5.00 lakhs isuhiec! to rules iaid;

perannum in each ‘sown in GFR 2017.
case, "

Major Heads of
departments.

Upto Rs. 2,50 lakhs !
per annum in each
case, |

Class { Officers

Upto Bs. 30,000
per annum in each |

{Other officers) !
i case,
Class 1 & Class il  Upto Rs. 30,000
Officers per annum in each
L case,

3 ipurchase of bicycle [ Administrative | Full powers within
Tifﬂ" use of their gwn|Depsriments __-budgetar\rttrnit
Ea‘ﬁte as well as for hh.:ta-iﬁr- Heads of {

i their subordinate | departments.
e et offces
i (Ochier officers) o £ TR

4 {Repawrs of bicycle | Adrministrative Full PUW‘E”’_“f‘h‘“
| Departments { budgetary imit
i '%I'u"ajﬂr Heads of

F | t departments,
 Class | Officers
(Other officers)

(P




'TEBHUE?UHI:E Hire, Administrative Full powers within % 8=
| Departments. budgetary limit,
Major Heads of Upto Rs. 50,000
departments, per mﬂnth.J
: Crass | Officers Upto Rs. 40,000
| {Cther officers) per month,

; Class 1! Officers Upta Rs 20,000

per month.
; Class {1 Officers Upto HE_IEJ,EO 6.
| per month. :
1 1.' i
" § |Reimbursement of | Administraztive Upta Rs. 4,000 per |

| conveyance charges. Depariments. T Onth ner persont.

- Major Heads of Upto Rs 2,000 per :
’ departments, month per persan:ﬁé
| ; Class i Officers Upto Rs.1,000 per
‘ {Other officers) month per person.
i Class Il Officers & Upto Rs 500 per :
Class Hi Officers month per person
: R |
7 lelectricity water | Malor Heads of  Full powers within
I charges. Gas other departments bucgetary limit.
: than LPG.
Class i Officers
1 (Other officers}
|
il Ctass il Officers
] |
| 5 s o8] |
} Class 11} Officers | ——
— f Full powers within Subject to 2 alﬁi
[RE rrchass UEEMEJMHEMSQ budgetary fumit down in S &1
4 furniture | departments. orocurement of Goods
| o tottees N and senvces in GFF
Class 2017, l
|Other officers) .: |,
_,,.F—__.-—~——'""'~_— i
Class i Officers , |
: /: ' . I
/ Class il Officers ; e B ey :

{&/,,_
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of office
furniture, electric
{fans, hezters,

coolers, clocks, etc.

Class 1l Officers

1‘_.--""4“"-_ . f i r “-—_—-_""_-'-u-.
g |Repait of furniture. | Major Heads of "F‘u“"—-;—-___ i
| deparmints budp Wers within | P Sy
; &etary limie, .E
| Class 1 Officers i !
; {Other Officers)
i ;
Class Il Officers
|
; 5
| Class Ul Officer
E ;
“Freight and | Major Heads of Full powers within ¢ e
‘demurrage/ departments. budgetary limit, |
‘wharfage charges ‘
: Class { Officers
{Other officers)

Ma;or Heads of
departments.

Full powers within |
budgetary limit

Class { Officers
(Other Officers)

Class I} Officers

Class il Officers

e p—

{ Legal charges

Major Heads of

'Class 1 Officers

t departments

]
i

 Class | Officers
 (Other otficers)

i
i Class 11 Officers

o

‘;JH ;}uwe_rs;.!ltﬁin 'Eu‘t-:;'e;:t to the prinmplei
budgetary limit nd rates laid down b
Law department.
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15. [Municipal rates anc

,m'{énance upkeep Aahn;inlstratiue Fult powers within |
| owers within |
d repair of | Depa gt
jan partments. budgetary limit :
|VehltlE5. :
 Major Heads of ?
| departments l é
f;cfass } Officers Upto Rs 15000/-
{{mher officers) perannum per
N vehicle. -
t Class Il Officers Upto Rs. 15000/ |
E - |
perannum per |
vehicle, |
Class il Ofticer Upto Rs. 15000/- E
per annum per
| A S vehicle,
!' Condemnation  of | Administrative Full pawers Subject to tne fulfilment:
ivehicle. Departments of norms

t3xes.

|
i

: Major Heads of
: departments

Ciass | Officers

| Full powers within
| budgetary limit

: (Other officers) |
t : Class I Officers | |
Class )i Officer
16. E;(;t;‘:ic}n of repairs Administrative Full powers 'lﬁttlhifté:ln exXercising 'thESE’;
d day < Departments hudgetary fimit, if ‘powers, the provision 0
an‘ el BE?E G : the  works ;s}ruies 132 and 140 nfthq
maintenance af; pxecuted tnmughiﬁen oral Financial Rules;
Govt. builgings. public worksl o il be observe. |
: gepartment. i
mear | [Fel powers wihin
i _lihe  works 15
Cl‘as-jlﬂgi}ﬁﬁ executes thmug!lé
: (Other officers) public works
\gepartment. | R
E S 4
— _______._________L__,__..-____.-—-—-""'
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T ' - o
~“postal and telegraph | Administrative TFol .
' Departm powers within | 1
charges c0 ity & ;
. getary limit.
Major Heaas of ;
departments,
: Class | Officers :
{Other officers) ; ;
| | Class il Officers W :
| ) i Class Il Officers n
@ |Printing ang Binding | Administsative | Fill nowers within 1
through Government | Departments, ihUdEElawlimit_
press - _l
Major Heads of ! i
departments.
ECIass | Officers '
: {Other officers)

i Class [ Cfficers :
[Ciass itl Officers :

, Pnntmg and Eundmg Administrative iUptnRs.Zﬂ,ﬂ!‘.inm :'Subiect to rules Ia»j
::hraugh local prwate:[}epartmentﬁ iperannum. down in Chapter §
%agencnes ] | Procurement of Good
| Maior Heads of |UptoRs.5,00000 and Services in GF
i  departments. | per annum 2017,

_Class | Officers i Upto fs. 2,00000
: (Other officers) per annum. .
‘ Class Il OFficers Upto Rs. 3,00000 |
: per annum.
"Class 1! Officers Upto Rs 50,000 I
’ perannum. = '
— W les 13
= BT : i powers within Subject tc. fu
Publications. Administrative ::ﬂ mehml‘t ﬂﬂwn in  Chapter
DeparBiisgtsy : Procurement of Gooc
() Official [ — e tnd Services In GFR:
. eacs of :
publications Major H 2017.
departments. ] :
. rﬁasﬁ Officers
{Other officers)
Class I officers L .
: Clagg_lﬂ Offieesa vl ————
5
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; e { Admini :
\{n} non-official ministrative fult
publications Departments, llb“ﬂzmt‘:tawz? \;:nhm ub}ect 1o rules Iaui
i i.l'ldlidiﬁg books Malﬁr e m down in Chapter
also. : rocurement of Good
‘departme?tg I nd Services in GF
: Class | Officers E 5017 ;
] (Other officers) : -. 2 l
| Class i Officers ] :
Class Il Officers | i 1
i) Advertisements | Administrative : Full powers within 'hmugh Information '
| inNewspapeiS i Lepaiuialis ' budgetary fimit partment only.
‘ Major Heads of |
. Departments. ‘
i Class | Officers : 5.
| (Other officers) L '%
| Chass Il Officers |
| i Class I Officers : _ '|
E‘jﬂfu sanction rent for | Administrative | Fulf powers ent Is recommended t
iaccﬁmmndation of | Departments e reasonable
toﬁ:ces and otheri % yecutive Engineer ©
mubnc institutions '“1 ‘] concerne lnca;:t;;
. oda
i private bualdmga '; ; ) av;cgmm [
}r : ' as been hired and th
reS!den‘hEl purposest ' ﬂnam:e Department has
qufs:de 1&K when nﬂ

been obtained

-auaiiabte.
ubject to the conditio

2, | Tu sanction rent for Major Heads of - thieFull POREE Fha: the rem i'j
 ccommodation  of pepartments. ccommended by DISt:
offices and other Level Rent Assessment
]pubhc institutions 10 [cgmmlltee !
| private hulldings '! .:
Irem,urm:! for nonj. i
| residential purpose | ey |
't ! Class | & Class 1 Officers —
{ i e : ubject to following:

o f Agdministration Full powers With!? conditions:

N =1 . C

| 22410 sanhag ren) cenen ¢ (Estates): pudgetary fimit: 11_“.'-"31—5 recommende

\ private Departmﬂﬂ L,// b
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Major Heads of
1 i gepartments.

|  Class ) Officers
| i (Other officers)
{ (Other Of

i Class It Officess

— et

] [Class W Office™ //_,J
o e ;

”Taccnmn-‘;c?a;&
inwed for residential by Remt Assessm
f-purpose when| Committee.
Esuitablc Govt ilmm :;:ing 0
L Il 2 ] mogation at th
{huildin is not
T;'I:u..u ’ i hjs\ | ,fenr recommended
[ £ : committee s approve
o : A by LG in caardination,
epalr 1o and | Adminis ] i
?e::mvai of | pepart “at;m Full powers within |
. ments.  bud :
‘Machinery.  {where  budgetary limit |
ithe expenditure s |
]nﬂt of  capital |
nature). _ { ||
Major Heads of '.
departments, ]
:tlgss \Officers l * :
1{ 1 {Other officers) L __]
15. {Togrant rewards Administrative Full powers within|As per the guidelines
' Departments budgetary imit. issued by the F.D frnm
i sime Lo tme,
o R = _ ,
| 26. ' To <anction | Administrative | Full powers within Subject to the me%
Lfluctuating Department budgetary limit oproved by  the
: | ini= = overnment from tim
0 el druze 1 { Major Heads of koire. e‘!
i { 1
| %n:eﬂmg aﬂﬂwanr.ea:; departments. i
; ; of sweepers for parn . St |
| i iOther officers) \
b {Class N Officers & )
o ok  Class I Officers i :
1 1 : B BESSEEs
—] e L thn subject o rules
2, IR ministrative Full powers Wi o
2, {Purchase ofl.ﬂdmm:&tr Lbudgetar‘fllf“l‘i y . Chapter
{stationery articles Departments. mmmmem of Good

nd Services in GFR
017.
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local purchase of| { Administtative Full
 petty stationery { Departments. hud:::::sll:;hm Subject to rules as lal
| stores Major Head iﬁnrwn in  Chapter
s of Prucur:-mem f G
departments. i3 G
: L} and  Services in GFR
.: Class | Officers Uptﬂ_iam_?m?‘
E (Other officers) per annum. :
Class | Officers Upto RS, 50,000
| per annum. ;
Class Ui Officers Upto Rs 5C,000 :
per annum.
Stores required for | Administrative Full powers within Subject to the conditions
petty works {(repairs |Departments budgetary imit ithat: (i) sanction o
etc). MalorDesact competent authority fo
' departments Executing the  wor
" carries with it, sanction
JI for incurring necessary
1; expenditure  on th%l
urchase of  store
| ,Eeq uired for the work.
, ;:{ii} rules as laid down In
| Chapter 6 Procurement
1. :4:{ Goads and Services in
GFH 201?
Other Stores 1.e.|Administrative ull powes Wi.thm Ut:-::aﬂ lt: ng::p:rh‘j
stores required for |Departments. CopgSHE :ur.urerﬂent of Goods
working  of  an|Major Heads of nd Services in GFR
estabhshmens, departments,
Instruments, -ﬁii.;s | Officers Upto Rs. 50, Dﬂﬁ ?U”
equipments and (Other qf_r_ig:ers] per annum ‘
apparatus. }Elass 11 Officers Upro Rs. 30,000 : :'
per annum_ Wﬂ =TT lalct

!

Purchase of Dietary:
‘articles/ clothirg and

‘other items for day 10
' Gay use of :
Government hospitals. |

Administrative
pepartments.

“Majot Heads of
 departments.

in Chapter 6
:?rucurement of Gi:u:tci:r.E
iand services In GFR:

2017
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| ! :

 {Other officers)

—— -

TC_iIHH Il Officers e e
U?‘“ ®s. 10,000 at; }
alime, :

| o
0 m\r cof uniforms. | Administrative
: Departments,

+Full in A

| Vo p‘:""m Within As per the guideline
- i . | TucBeiary limit, assued by £.D from tim
o Major Heads of i 1o time.
| | i

departments.

E | Class | Oﬁ_il:ers

|
[ (Other officers). :
i i — = ! :
o 'C?ass fi Officers & Class | :
! ilf Officers. !
'3'3 i‘{u | sanction{ General Admnistration ' As per sanction of i =
i Telephone Department : Telephone
 connections for | (Estates) isanctitming o
1 public offices and | committee, !
| institutions and i
! residences of Gowi: ]
| officers. i i
U |To sanction } Administrative Full powers within ’
itefephone charges. ; Departments. __[ budgetary imit
}
{ : Major Heads of : l
! i departments : :
! ¥ ————— i )
i et e . e i
1 i Class | Officers [
;_ (Other officers) ; (L
{ ‘I Class )| Officers & Ciass"! [
| {111 Officers. | 1 )
— S— L ;;{;u;ers within
%. Tents and campiMajor | Heads Su Tl oL
ifurniture departments j bucg
' Class | Officers
. (Other officers] ;
f-Eiasi || Officers f £
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%hage of office | Administrative

B o . m— = ———— s st

Eautumatian departments ;;:ﬂpﬂ:"‘ers'wi.thin ubject to rules a3 fa7
equipment fike | | getary limit, OWn in  Chapter
| photocopier, fax rocurement of Good
machine, te%ephone; éﬂﬂd Services in GFR 201
apparatus, | and  obtaining o
computer, laptop, l ncurrence from FD |
ilip:intnr etc. : he expenditure exceeds
' Major Heads of 20, 00.000 and
| departments. ubject to rules as laid
| 5 own in Chapter 6
[ : rocurement of Goods
r nd Services in GFR 201
'i nd  obtaining o
] ncurrence from FD i
'; the expenditure exceeds
] :ﬂs.lﬂ,ﬂﬁ,ﬂm per annum
Class | Officers Upto Rs. 2 00 fakhs |
] (Other Officers) per annum.
' Class Il Officers & Upto Rs. 2 00 lakhs
Class 11! Officers per annum.

17, |Mire & maintenance | Administrative Full powers The expenditure on thej
of all kinds of |departments maintenance  (including]
computers/office o yeadsol | et
equipments, departments. the wﬂ:r s‘e

public Sector
Class | Officers ndertakings’ and hire
{Other Officers) or block time in case 0
l Class Il & Class lil xigency  faced by
Officers reakdowns, erratl
i ower supply, non
Lvailability of compute
% spares of special natur
I it short notice, etc.
| when time-bound Wor
1_ has to be completed
:shali be incurred subj
10 general or specia
instructions issued b_bj‘*
B 10



the  Depanment o
Finance / Informatio
;'I'Ethrmhgl,f Departmen
from time to time in thi

Machines in addition
to their own duties.

i

B = 1 :
3 Sanctian of G P Fund Administiative Full pow penalt
Advance departments lﬂrdinir:;pedai & > Per provision Ia
; Non-refundable Gpr : i “Genera
: withdrawal) rovident Fund (Centra
Major Heads of Full power ervices) Rules, 1960,
departments (Ordinary, Specai &
Non-refundable GPF
withdrawal)
Class | Officers Full powers.
(Other Officers)
: Class 1l Officers & {Ordinary GPF
Class Ilf Officers. advance) :
'?g 'To sanction House | Administrative Full powers As per guidelines issu
| iBulding Advance Departments By F D from time to time
&) :
e 5
@, {To sanction  an|Administrative | Full powers within As per guidelines SRR
allowance to | Departments budgetary fimit, by £.D from time to time.
Orderlies wao Major Heads of |
handle Gestetner Departments.

Full powers within

42.

iTo incur expenditure | Administrative Bl
on service postage|Departments. g

Estamps for use INfosioc Heads of

g office. departments.

Class ) Officers

(Other officers)

| Class it & lli Officers

: — = Fuﬂpﬂ'#ﬂfswlmm
Cost of Petrol, Oil % {Administrative budgetary limit.
Lubricant for : Departments.

Departmental Vehicle. | ~~__——

0

11
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E T

i :

; :the Oepartment o

i Finance / Informatio

| Technology Departmen

| %frum time to time in thi

e AT
"3 Sanction af G.P Fund | Administrative Full power ool
nce e $ per p'nﬂifﬂﬂ |
Adeane Ceetmeots (Ordinary, Specis & e
Non-refundable Gpr M Genera

B withdrawal) revident fund (Centra

; Majar Heads of Full power rvices) Rules, 1960,

1 departments (Ordinary. Special &

; Non-refundable GPF

| withdrawal)

! Class | Officers Full powers.

(Other Officers)
Class il Officers & (Ordinary GPF
Ciass I} Officers, advance) ;

'r |

—— e P =

' 39, {To sanction House|Administrative Full powers, As per guidelines issued

' lBuilding Advance  {Departments by F.D from time to time.

L ‘

" 1To sanction  an|Administrative 'Full powers within |As per guidelines issued)
allowance to | Departments budgetary fimit. by £ D from time to time.
Orderlies who : b._ﬁ_a}ﬁ;i-;eadi of ]
handle  Gestetner  Departments.

Machines in addition
: to their own duties, thin
e wi
41 7o incur expenditure | Administrative Full pases it
- Departments budgetary limt.
on service postage | P :
'Eslarnps for use in Tﬁainr teads of
En!ficc. departments. 4
Class | Officers

2 S (Other officers)

‘ Class i &I Officers _ a3 —————

[ e ———— gyl powers Within

41, |Cost of Petrol, Oil % Administrative hudsﬂﬁ’”“m“‘
Lubricant for | Departments. g
Departmental Vehicle. &+ _——— 11

@)/,
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Major Heads
i departments,

-
Class | Officers

i {Other officers),

of

LT

T Class {f &HFH .ﬁﬁl_ﬂﬂ'fs_

-

To sanction éhdministm_tfve
expenditure on { Departments,

account of

refreshment charges i Major
in favour
Government
employees
participating
India
Tournaments

Heads

: of
of { Departments

in All:
Service |

Full powers within
budgetary limis.

As per guidelines issued|
by £.0 from time to time.

| Compensation Act.

To grant | Administrative
compensation to Departments
Govt., employees:

under the

Workmen's :

mE &

o

Full powers.

n accordance with thel
Eu!es framed by
Government from time
itu time.

45,

S

SR

To

expenditure
entertainment under
the unit, ‘News
Service and Briefing

sanction | information Department

on

of Correspondents’.

Full powers within
budgetary limit.

As per puidelines issued
by £.D from time to time.

sanction | Labout Department

reimbursement  of
expenses incurred
under Employees
State Insurance
Scheme (ES)
Corporation of
india), i

e d 8 A T

Full powers within
budgetary himit

il
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Departments. |
e

ﬂmf h sa:ctinn Administrative “Full po
refreshment charges ' Wers wi
) Eu“;i:::tmen:, bﬂdgezaw:m::mm Per guidelines issu
. ads  of FD from time to tim
employees on{departments, ¥
following occasions:
i) During sessions of SOt
{ Legistature. {Other officers)
{ii}) Budget Formation,
{11} Plan formulation.
lwv) Conduct of
%electmns.
lv] Ouring Cabinet
=Mee:]ng.
i
R 5 T S
| won. | students in foy F.D from time to time.
iﬁuvernment Colleges.
i Colleges and
§5choais. Provincial jaint Directors|in resgect of the
E of School Education students in High/
| Higher secondary
! schools.
Chief Education Officers. |In respect of the
students in Middle
Classes studying in
schoals other than
High / Higher
| Secondary.
|
Tl - Tt 'Full powers within Subject to ubtalninfg o
'Eiursaurci.ng of staff _ﬂﬁﬁﬂ"tm*‘-‘“'—"' __k___éhUdEmWhmlL c::-:nl::;:;mmentm :
.{Cook, Driver, etc). Major Heads ufi i

e ————————————

13
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- Development Commissioner, s
. Director General Youth Services a0 P D

ANNEXURE-U TO NOTIFICATION

5.0. s3 DﬁTEE 31.12.2912
CLA§SIFICATION OF QEE!CE&S

Major Heads of Departments

. Chief Secretary.
1 Advocate General.

Financial Commissioner.

i Pnncipal Secretary  to Government.

Principal Secretary to Lt. Governor.

Principal Secretary to Chief Minister.

Commissioner/ Secretary to Govt. / Secretary to Govt. independent charge of
Department. -y
Financial Commuissioner, Coordination, New Dethi,

Commissioner of Vigilance.

10, Chief Electoral Officer.

Registrar General High Coun,

Resident Commissioner, J&K Govt.. New Delhi.

Press and Publicity Advisor to the Chief Minister,

Director IMPA.

Establishment Member Public Service Commission.
Chairman Subordinate Service Selection Board.

Chairman J&K Special Tribunal.

Director General of Police/Additiona! DG of Police,

Director General of Prisons/Additional DG of Prisons.
Director General/Additional DG Fire and Emergency Services
Directar General/Additional DG Home Guards & Civit Defence.

. Director General Accounts and Treasuries
i ther Inspector Generals.

Inspector General of Police/Prisons/Traffic/Telccom and 0
Deputy Director General/Director NCC J&K.

Director Forensic Science Laboratory.

Director Sainik Welfare.

. Director Economic and Statistics.

Director Information Department. el
Chicf Project Engineers of Major Hydel Frojec and Flood Control

er Projects
Financiai Advisor and Chief Accounts Officer, Power £o)

Den:
epartment. Power Development Depart

ment.
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06.
67.

68
69

70.

Project Director J&K Sainik

Direcror Technical E'cluc,ati:':lf:]mni e
Dicectors School Education, JammuwSing
Principal Gave, College of Engine o
Pancipal of Degree Colleges,
Director Cotleges.

Fxcise Commussioner,

Sales Tax Commissioner.
Direcror General Funds Organization.

. Director General Audit and Inspection,

Dircctor General Budget, Finance Department.
Director General Codes, Finance Department.

ering and Technology.

Director Instituttonal Finance and Resources, Finance Department

Sceretary Legislative Assembly.
Director Accounits and Treasuries Kashmir/Jammy
Director Industries and Commerce.

Director Geology and Mining,

Director Handicrafts.

Director Handlooms Development Depanment.
Director Scricujture,

Registrar Cooperative Socicties.

Director Agnculture.

Director Harticulture.

Director Soit Canservation.

Director Animal Husbandry.

Director Sheep Husbandry.

Financial Commissioner (Revenue).

Divisional Commissioner.

Relief Commissioner (Migrant).

District Development Commissioner.

Custodian General

Commissioner Agrarian Reforms.

Dircctor Food and Supphes.
All Chicf Engincers {Electrical,
Planning, Flood Control, Stores
Chief Town Planncr

er Works.

Development Commission s
Director Stores and Procurement Department.

R&B, lmrigation,

Ch:ef Architect.
Dirccior Health Services.

§p—

Procurement, Mechanical, UEE

public Health, Desigas and

D cte.)



|
o

73.
74,
13.
6
jji &
78

9.
80
8).
83.
84.
85

86.
§7.
8.
89

90

91.
92.
93.
04.

~ Drugs Contralier

ces Srinagar (SKIMS).

Principal SKIMS Medical College Srinapgar

Principal Dental College Stinagar,

I’rincli;}ai, Government Denta) College, Jammu
Administrator Associated Hospitals Srinagar;}a.mmu
Director Indran System of Medicines ‘
Director Family Welfare, MCR and Immunisation.
Director Social Welfare,

Director Tourism, Kashmir/ Jammu.

Director Gardens and Parks/ Floricylture.

Director Motor Garages,

Principal Chief Conservator of Forests/Addl. PCCE.
Chief Canservator of Forests,

Chief Wild Life Warden.

Director Environment and Remote Sensing,.
Director Forest Institute.

Project Director Social Forestry Project.

Chairman Pollution Control Board.

Director Hospitality and Protocot.

{.abour Commissioner.

Director Stationery and Civil Supplies.

05. Director Employment.
96. General Managers; Govt. Presses, Jammw/Srinagar,
97. Development Commissioner Fishenes.

98.
99
160
{01
102
103

104.

103

106.

107

108.
109,
110,

1)1

Director Fisheries.

Transport Commissioner.
Dircector Local Badies.
Settlerment Commassioner

Chief Executive Officer, Pahalgam
Chief Fxecutive Officer, Guimarg Development Authorty
Chief Executive Officer, Patnitop Development Authonty.
Director. Horticulture (Planning and Marketing.

Director Estates. ‘

Director Local Fund Audst and Pensions

Chief Executive Officer, SOnmarg

Liaf Executive Officer, Kokemag,
Chief Executiv LakhanpuPSﬂﬂhﬂ

Chief Exccutive Officer,
Chief Executive Qfficer, Phaderwah \ﬁ

\o —

Development Authonty.
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112

P 113,

i14.
115.
16
7.
i18.
119.
120.
121,

122

I e . e B e R e -——:ﬂq—-—-,—-ﬂ"m

123
{23,

120.
{27 Commissioncr Food Safety, J&K.

128. Director Libraries and Research, J&K.
129. Dircctor Archives, Archeology & Museums, J&K.
130. Pnincipal Government Medical College

Chicf Exccutive Officer, Kishtwar
Chicf Exccutive Officer, Poonch
Chief Executive Officer, Verinag
Chief Executive Officer, Aharbal
Chief Exccutive Officer, Yousmarg
Chief Executive Officer, Wullar-Managbal
Chief Executive Officer, Sunnsar-Mansar
Chief Executive Officer, Lohlab-Bangus-Drangyari
Chicf Executive Officer, Tosa-Miadan.
Director Command Area Development, Kashmir.
Director Command Area Development, Jammu.
Director Rural Development, Kashmir
Director Rural Development, Jammu
Director Rural Sanitation, J&K.

Rajourt N

4
\vS

Anantnag/ Baramulia/ Doda/

Kathua/



CLASS-1 OFFICERS
(OTHER OFFICERS)

Secretary to Govt. (not being indcpendently inch
Special Secretary and Additional Sccrmary 10 G:r
Secretary, Trade Commission.

Secretary, J&K Public Service Commission.
Registrar, Special Tribunal

Sccretary, Service Selection Recruitment Board,
Director-cum-Pilot Civil Aviation Wing.
Deputy Inspector General of Police.

Deputy Inspector General of Prisons.

NCC Group Commander.

DIG (Ranges).

' 13, Director, Defence Labour Procurement Department.

14.  Director Forensic Science Laboratory.

1 15.  Joint Director, J&K Fire Services.

6. Zilla Sainik Welfare Officer.

. 17. Director Sher-i-Kashmir Police Academy Udhampur.

18. Joint Director, Evaluation and Statistics.

19. Director, Audio Visual Division.

20. Joint Director, Press and Publication, Information Department.
- 21, Joint Director Audio Visual Division, Information Department.

-

22.  Joint Director Planning and Administration, Information Deptt. .
3. Chief Public Relation Officer, Kashmir Bureau of Information, New Deihi.

o

24, Principal Polvtechnic.

25, Joint Director, Education.

26.  Principal, J&K Institute of Education.

27.  Editor, Gazetieers Unit.

28 Principal, Coilege of Physical Education. : ‘

29.  Principal, Northern Zonal Accountancy Training Institute, Jammu.

30. Principal, Accountancy Training School, Srinagar.

3I.  Examiner Local Fund Aud:t.

32, Deputy Sales Tax Commissioner (Appeals)

33, Deputy Director Funds Organisation. Y

34 Dirl;::ctz}r Finance (Special Scale Officers), Financial ; e

(Selection Grade Officers), Sadder Treasury Officer Srinag

. Registrar High Coutt. | tional District Magi

36 Efi.:ilr?:::r::g:sfion Judges, District Magistratc and Additional Dist 2
7. Director Litigation., Sﬁnagﬂrﬂﬂmm“*

38 Joint Director Industries. e

g of a Department)
Vi,

dvisor/ Chief Accounts Officer

straie.



i,

A0
4l

ol

43.

44

43.
4b.
a7,
d8.
49.
50.
31

32,

33
S4
55.
56

3.
58.
59.
60.
61.
62.
63.
64.
65.
66.
67.
68.
69.
70.

7

12.

73

14,
75.
76.

17

78

Director Sericulture Development Departmen
Director (Research) Sericulture Dey. Do .
Joimt Director Handicralts,
Mining Engineers,
Chief Drilling Engineers.
Joint Director/Dy, Birector, Floriculture.
General Managers, Industries Centres
g Extension and Training Sericultuse Department.
Joint Director Handiooms.
Jaint Pirector Geology and Mining,
Deputy Director Geology and Mining,
Additional Registrar Cooperatives
Joint Director Agriculture,
Director, Rakh and Famms.
Maize Breeder.
Toint Registrar Cooperative Societies.
Ioint Director Agriculture Multiple Cropping
Deputy Director Horticulture
Agriculture Research Enginecrs.
Rice Specialist,
Soil Survey Officer.
Apricuiture Chemist,
Entomologist.
Vegetable Specialist
Agronoinist.
Agricutture Botanist.
Geneticist.
Deputy Director Training.
Wheat Breeder.
Deputy Dircctor Agricuiture.
Agrostolopist.
Superintending En
Deputy Director M
Mushroom Specialists.
Director (Provineiaf) Fire an
Piant Patholagist (Apple Scab)
Deputy Director Animal Husbandy:
Manager Cattle Breeding Farm
Poultry Project Officer.
Deputy Director, Sheep

ment.

gineer, Engineering Wing, Agricuitre Deptt

arketing (HorticuHure, Plannin

d Emergency Services]

Husbandry.

&V‘

g and Marketing)-



80,
8.
83
84
85
86.
38.
89
50.
1.
92.
93.

4
L 4

9§

96.
97.
98.
99.

100.

101

102.

103

104.
i05.
106.
107.
108.
109.

110

1.
1i2.
114,
113.
116.

117

18,

Deputy - [}frccmr, Animal Husban dry.
Deputy  Dhrector, Poultry
Deputy Director Researe
i_’mjec: Of.'f'lccr Intensive &:;’E::::bﬂ::jy Department,
Poly Genotle, Jamp e e i
» Jammu/Kashmir,
Poultry Nutritionist
M:anng-::_r, Exotic Cattle Breeding Famn Mansbal.
Joint D?rcﬂm, Sheep Husbandry Department.
Joint Director, Animal Husbandry Department.
Project Director Live Stock Production Programme,
Director Land Records.
Director of Consolidation.
Special Officer, Augaf
Deputy Commissioners.
Additional Commissioners.
Superintending Engineer, Electric, R&B, Imrigation, Public Health, Designs and
Planming, Flood Control, Mechanical & UEED.
Senior Drilling Engineer of Geology and Mining Department]
Deputy Development Commissioner (Works) Jammuw/Srinagar.
Senior Architect
Superintendents of Hospitals.
Deputy Director, Health Services.
Superintendents of Nursing Homes.
Principal Ayurvedic College.
J1&K T.B. Officer.
joint Director Health Services
Controller Stores, Health and Family
Research Officer, Vaccine.
Joint Director (Adm.) SKIMS.
Medical Superintendent SKIMS.
Chief Hospital Engineer, SKIMS. '
Deputy Director Indian System of Medicines.
Deputy Controller Drugs and Food Organisation- Hills
: | hed Dey. Project (IWDP)
Project Chief Integrated Watersh
Conservator of Forests.
Soil Conservation Officer.
Director Forest Protection Force.
Joint Director Fisheries.
Chief Aquaculrure Epgincer

. —

Baramulla, Jammuw/Srinagar

Welfare Medica! Education Department.
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119 Assistant Commissioner Dev. (Rusal Development).
0 Joint Transport Commissioner.
1":’.1- chinnai Transport Officer, Jammu/Srinagar.
122 Jomt Director, Ficld Survey Organisation
Joint Director Town Planning Organisation.

/X bt
i ]’.ﬂd. Director, Urdu Co-ordination Cﬂ%

= e

m/’”




:

AMSEXURE-1 TO NOTIFICATION. §.0 55 p
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CLASS-I OFFICERS

i, Deputy Secretaries to Governmen.
b, Deputy Director Estates.
1, Trade Agents.
4 Deputy Comptrolier Governor's House-hold.
Unit Commanders, Nationat Cadet Corps.
Assistant Inspector General of Police/SSP/Supenintendent of Police

5
6.
2 Sccn:tar}*,_ Advisory Board (Maintenance of Intemal Secunty Act, etc.)
8 Deputy Director J&K Fire Services =
9

. Superintendent Central Jails, Srinagar/Jammu.
16. Deputy Director Statistics.
1.  Chief Planning Officers.
12.  Pnncipal Information Officers.
13.  Assistant Director, Research and Publications.
4. Assistant Directors of Information, Jammw¥ashmir.
5. Public Relation Officer, Kashmir Bureau of Information, New Delh
i Executive Engineers Electric.
i7. Research Officer, Incharge Bydraulic Research Station. Jammu and lmigation
Laboratorics Jammu & Kashmir.
8. Deputy Director Industrial Training Instituic.
19, Principals of District Institutes of Education.
20.  Deputy Directors, Archives, Library, Aschacology and Muscums.
2:  Divisional Youth Welfare Officer
22, Principal Industrial Traming Institute
23.  Chief Education Officers.
2. Provincial Social Education Supervisors, Social Education pCpartent
25.  Deputy Director Technical Education

26. General Treasurer.
27. Institutional Finance and Re s
28.  District Treasury Officer/ Treasury Oflicer, !

Jammu. .
29 Decputy Director, Audit and Inspections.
30,  Sub-Judges.
1], Deputy Registrar, High Court
32.  Deputy Director, Handlooms.
33, Geologist Grade-L

LA

}

sources Officer, Finance Department

tional Treasury — Srinagar/



Development Officer, Seri

Deputy Director Handicra!:: l(l_‘;‘:iz:l:s?cpanmm;.

General Manager, Massive Craft Schem;;

Deputy Director Quality Control,

Chemical Examiner.

Principal Extension Training Centre,

Deputy Registrars of Co-operative Societies.

Manager, Padgampura Farm.

Agricuiture Engineer,

Farm Manager, Seed Multiplication Farm, Chinor.
Manager-cum-Chernist (Horticulture Deptt.),

District Horticulture Officers.

Project Officer, Muitiple Cropping.

Junior Agronomist (Al India Coordinator Potato Dev. Programme).
Chief Agriculture Officers.

Potato Development Officers.

Floricultunsts.

Executive Engineer, Engineering Wing, Agriculture Department
Agniculture Develepment Officer.

Assistant Director, Horticulture Planning and Marketing.

Area Marketing Officer (Horticulture, Planning and Marketing).
Vegetable Development Officers

Planning Officer, Co-operative Department.

Divisional Seed Certification Officer (Agriculture Dev.)

Seed Analyst, Jammu/Snnagar, Agriculture Depanm::n't
Mushroom Development Officer, JammuwKashmir Agriculture Department.

Assistant Agrostologist. .
Manager, Plant Protection Workshop and Stores Snnag;.:rﬂammu.

Chief Animal Husbandry Officer.
Veterinary Disease Investigation Officer PDO/LBO.

Poultry Development Officer. :
Assistant Project Officer, Sheep Husbandry Depanmen

Development Officer DPAP (Sheep) Doda.

Manager, Poultry Farm, Srinagar. 1 ' |
Animal Husbandry Extension Offices, Publicity Wing, Jammu

Poultry Marketing Officer, Jnmmuff?rinagur.
Manager, Rearing Space, Jammu/Snnagar.

| i 57 ' shandry Depariment.
Ei::?f:}?:uc?g Food and Fodder Programme, Antmal Husban _P
2

% —



105.

106.
107.

108.
109.
10,
111.

Quperintendent, Sh :
Pr;t:cl Officer m;ii?:;dﬂ et

I o : evelopment Shieep.
Research Officer, Disease Investigation Shee
S'hccp and Wool Development Officers. ?
gettlement Officers,
Dt:p:.lty Controller, Weights and Measures.
Assistant Settiement Officers.
Assistant Commissioners
}irlnc'tpals, Revenue Training School, Jammu and Srinagar.
Settlement Officer (Consolidation).
Sub-Divis:mnai Officers of the Revenue Department.
Deputy Directos, Faod and Supplies.
Deputy Director, Mechanical and Stores Department.
Chicf Designer, Handicrafts.
Execulive Enginecrs, R&B.
Exccutive Engineers, Mechanical and Stores.
Drilting, Engineer of Geology and Mining Department.
Architect.
Town Planner.
Assistant EX ecutive Engineer.
Joint Director (Works).
Chicf Exccutive Officer, Project Organisation, pahigam and GuImM&IE:
Divisional Architect.
Exccutive Engineer, Electnc/ Mechanicat SKIMS, Sninagar.
Senior Resident, QKIMS Snnegar.
Administrative QOfficcet, Associated Hosptials,
Operation Rescarch Officen, QEIMS, Srinagar
Academic Re gistrar, SKIMS, Srinagar.
Arca Development Officers
Project Officer Rehber-1-Sehal,
Medical Education Department.

A . MS Srinagar

Chiet L;branan,‘SKlt::"_ ﬁ%;;uecunniﬂﬁ} GKIMS Srinagir:
4 Family welfare and

Srinagar. Jammy-

Ganderbal Block, Health and Family Welfare and

Medical Education



112

3.
H4.

1S

6.
i17.
|18,
| 19.

120

{21.
{22

123

124.
125.

126

127.
128,
129,
130.

131

132,
£33,
154,

133

136.
13T
138,
139.
140,
141,
42,
{43,

f44
145

(i?? Emd‘ica!inn of Small Pox;
) DO
+ lagramme;
(v? Trachoma Pilot Project:
(vi) Health Education Bureau; and
H (wi)ﬁ Arli V.D. Programne,
D el O il
: : dodn ospital, Srinagar,

Malariclogist.
District Medical Officers.
Assistant Director, Health Services (Indian Medicines),
Special Officer for Special Programme for Nutrition for Childzen.
Programme Officer/Deputy Director, Social Welfase Department,
Executive Engineer, UEED,
Deputy Director, Tounsm.
Garden Keepers, Parks and Gardens.
Deputy Director Botanist, Parks and Gardens
Repional Wild Life Warden.
Joint Director, Integrated Water Shed Project.
Deputy Director IWDP.
Chief Executive Officer.
Regional Director, Pollution Control Board.
Member/Secretary Pollution Control Board,
Deputy Director, Poliution Control Board.
Joint Director, Forest Protection Force.
Deputy Director, Forest Protection Force,
Divisional Forest Officer.
Deputy Conservator of Forests.
Executive Engineers, Jmgation.
Executive Engincers, Flood Control,
Lxecutive Engineers, Public Health.
Deputy Directar, Hospitality and Protocol.

District Empioyment Officer.

Deputy Director, Central Employment Dcpartm.cm.cmm
Deputy Director, Youth Employment, Information

Joim Director/Deputy Directon, Employment.

Deputy Labour Commissioner: M
Deputy Director/Chief Project Officers, Fishent

Aguacufture Engineet.

Designs and Planung.

Srinagar/Jammu.

Project Officer, District Rural Dev, Agency.



140.

147

148.

149

150,

15}

152.
153.

District Panchayat Officer.

Deputy Directors, Motor Garages.

Supenotendent, National Sample Survey.

Toshakhana Officers.

Deputy Director, Field Survey Orpanisation,

Chairman, Divisional Debt Consultation Board, Jammuw/Srinagar,
Land Scape Architect Project Organisation, Soura.

Deputy Registrar, Special Tribunal.

4 S
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iS5,
16.

17

18.
{9.

20

-

L
23
24
25,
26.
27.

28
29
30

3L
32,

Bl

34

253

36

ANNEXURE-1 TO NOTIFIC [ON TED 31
QTIFICAT 30. 58 DATED 31 {2.2619

Under Secretary to Gowt,
Administrative Officer,
Supenntcnd‘tsm of D??trict Jails, (other than Srinagar and Jamm)
Assistant Directars Fire Services.

Deputy Superintendent of Police.

Assistant Director Statistics

Revenue Officer, Pawer Development Department

Assistant Director Physical Education,

Officer Incharge Industrial Traning Institute,

Principals, Higher Secondary Schools (10+2).

Assistant Director Archives, Archacology and Museum.
District Youth Welfare Officers.

Accounts Officer.

Fxcise and Taxation Officers.

Public Prosecutors/Addl. Publiic Proseculots.

Sub-Registrass.

Munsiffs,

Managet, Govt. Central Market Srinagar.

Muanager, Industrial ESIAES

Factory Chemists.

inspectors of Factaries

Assistant Directar Handiooms.

Assistant Director Handicrafts.

Sr. Manager Massive Craft Scheme.

Deputy Diregtor of Sericulture Dev- Department.

Manager, ! ndustries Cenlies

Manager, Sced Sericuliure Dev. Department

Geofogist Grade-IL.
Manager, Plant Protection

Gasden Assistant. , v
Economists, Horticulturt, Planning and Efﬁi; B
Assistant Soil Chemist, Soil Testing 1-3 L Dc@nmcnt)-
Information Publicity Officer (Hormcultr

Principal, Mahes Traimng jf.ila:.aﬁ.
Officer Incharge, T€a Cultivation. \&‘Q’A

0

Work Shop & Stores (Dist1. Level):
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67
68

69.
70.
75

72

73.

Assistant Horticullurists,

:r’,anal l:duf:.micm Officer/ Headmaster,

7.onal ‘Agncuhurc Production Officer.

Supf:nmcndc:vft Gardens, Agriculture Depantment,
Assistant Registrar, Co-operatives.

Field Manuring Officer

Assistant Plant Protection Officer.

Officer Incharge, Mechanised Farm, Nandpur.

Crop Botanust.

Mycologist.

yeterinary inspeclors.

Liver Fluke Control Officers, Agriculture Department.
Live-Stock Dev. Officers, Animal Husbandry Department.
Hill Cattle Development Officer.

Chief Executive Officer, Emergency Relief Orpanisation.
Consolidation Officers,

Tehsildars.

Provincial Assistant Controlters of Weights and Measures.
Officer Incharge Border Area Land Reclamation
Assistant Director, Food and Supplies.

Assistant Architect.

Assistant Town Planner.

Assistant Engineers.

Chief B C.G. Officer.

Epidemiolopists:
Veneriologists: _

Asstt, Directof, flealth Qervices (Small Pox Proyect Scheme).
Nuirition Survey Officer.

Malaria Officer- ' ' :
Deputy Supe:ﬁntcndcms of City {ospitat and C.D. Hospital except Deputy

gupenntendent SMHS Hospital, Srinagar



